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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 87/2025

IN THE MATTER OF:
RANG BAHADUR SINGH

...APPLICANT(s)

VERSUS
STATE OF U.P. & ORS.
...RESPONDENT(s)
INDEX
| S.NO. PARTICULARS PAGE NO.

l. RESPONSE  ON  BEHALF OF THE
RESPONDENT NO. 1 STATE OF UTTAR
PRADESH IN COMPLIANCE OF THE ORDER
DATED  05.03.2025 PASSED BY THE
HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

!A COPY OF LETTER DATED 21.05.2025 IS
.ANNEXED HEREWITH AND MARKED AS

(§e]

 ANNEXURE-1
3. 'A COPY OF THE INSPECTION REPORT
| DATED 17.06.2025 AND THE

| PHOTOGRAPHS OF THE BRICK KILNS IS
iANNEXED HEREWITH AND MARKED AS
| ANNEXURE-2

4, A COPY OF THE CLOSURE ORDER DATED
123.052023 ALONG WITH THE LIST OF
BRICK  KILNS IS BEING ~ ANNEXED

- HEREWITH AS ANNEXURE-3
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5. A COPY OF SHOW CAUSE NOTICE DATED
123.06.2025  AND  DIRECTION  DATED

04.11.2024 ARE ANNEXED HEREWITH AND
| MARKED AS ANNEXURE-4

THROUGH COUNSEL

BHANWAR PAL SINGH JADON

STANDING COUNSEL FOR THE STATE OF U.P.
bhanwar09jadon(@ gmail.com | 6375115224

DATE: 04.10.2025
PLACE: NOIDA
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PRINCIPAL BENCH, NEW DELHI ' AD\
E ORIGINAL APPLICATION NO. 87/20. X8\ 2
IN THE MATTER OF: NG :
“BAHADUR SINGH b e lENRuPEEST
- ...APPLICANT(s)

VERSUS

i'.\D\;" & SEFLSA
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NS {ESPONSE ON BEHALF OF THE RESPONDENT NO. 1 STATE OF
UTTAR PRADESH IN COMPLIANCE OF THE ORDER DATED
05.03.2025 PASSED BY THE HON'BLE NATIONAL GREEN

TRIBUNAL, PRINCIPAL BENCH, NEW DELHI

...RESPONDENT(s)

[, Sushant Sharma, aged about 54 years S/o Late Hari Chand, presently posted
as Secretary, Department of Environment, Forest and Climate Change,
Government of Uttar Pradesh, do hereby solemnly affirm and state on oath as

under:

I. That in official capacity mentioned above, am acquainted with the facts
and circumstances of the case and as such [ am competent and authorized

to swear this affidavit.

b2

That I state that the contents of the affidavit have been drafted by my

P>

\O
@A
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counsel on my instructions and the contents of the same are true to my

knowledge and nothing material has been concealed therefrom.

3. That in the present matter applicant has raised the grievances that
Respondent no.(s) 06 to 09 brick kilns are illegally operating in Tehsil
Kadipur, District Sultanpur, Uttar Pradesh without having any Consent to
Operate (CTO) and necessary Environmental Clearance (EC) near the
residential area, School and agricultural field causing serious air
pollution, creating health hazard and depleting the quality of the

agricultural land.

4. That this Hon’ble National Green Tribunal, Principal Bench, New Delhi
(hereinafter referred to as Hon’ble Tribunal) vide its order dated

05.03.2025 directed the respondents to file their response. The operative

Wt of the oder is as stated below:

"...5. OA raises substantial issue relating to compliance of
environmental norms.

6 Issue notice to the respondents for filing their response by way

of affidavit at least one week before the next date of hearing...”

5. That in compliance to the direction passed by this Hon’ble Tribunal vide

order dated 05.03.2025, the Deponent issued a letter dated 21.05.2025 to

02)1027*%
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the Member Secretary, Uttar Pradesh Pollution Control Board
(hereinafter referred to as “UPPCB™) and directed to take the necessary
actions in compliance of the directions issued by the Hon’ble Tribunal.
Furthermore, the UPPCB was directed to submit the report of the actions
taken against the Project Proponent (hereinafier referred to as “PP™).

A copy of letter dated 21.05.2025 is annexed herewith and marked as

ANNEXURE-1.

6. That as per the report submitted by the UPPCB to the Deponent
Department, an inspection dated 17.06.2025 was carried out by the
officials of the UPPCB. The inspection of the brick kilns in question i.e.
Respondent No.-6, M/s Raj Ent Udyog, Village-Jalalpur, Post-Kadipur
Khurd, Tehsil Kadipur District-Sultanpur, Respondent No.-7, M/s New
Raj Ent Udyog, Village-Naraynpara, Post-Barwaripur, Tehsil Kadipur

Dzsn ict-Sultanpur, Respondent No.-8, M/s Rajan Ent Udyog, Village-

/ﬂ‘f;ﬂ:‘:-«g
ZOTAR Y
/e’/ }{E;ar K(‘;Mpur Khurd, Post-Kadipur Khurd, Tehsil Kadipur District-Sultanpur
§ 4N ® A
F 4 . WISR
£""‘(C.§?_;i{r}; \Jﬂ({\d Ré’Spondenf No.-9, M/s Lucky Ent Udyog, Village-Prannathpur
{ ADV.
. i” il MO W *J
i‘ Q’: ’:' “f(‘ﬂ““( "J 209 Kf’fﬁf ff Post-Kishundaspur,  Tehsil Kadipur  District-Sultanpur, was
\" \.-"‘A \ f”f‘«-'*i- Pans « ok
\'i(‘\s:-',_:\_k f
NP fl?l’lﬁértaken by the officials of the UPPCB.
SMENT S

A copy of the inspection report dated 17.06.2025 and the photographs of

the brick kilns is annexed herewith and marked as ANNEXURE-2.
e
C.P. MLISRA

‘ TARY
J & 'NO hiDlA

WOW U.P.
HQ ‘},%CQK\E NO. 20914

EXPIRY DATE-!
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7. That during inspection 03 Brick Kilns i.e. Respondent No. 6, 7 and 8
were found closed in compliance to the closure order issued by UPPCB
vide letter dated 23.05.2023. (Respondent no. 6 at S. No. 15: Respondent
no. 7 at S. No. 12; Respondent no. 8 at S. No. 28 of ANNEXURE-3)

A copy of the Closure Order dated 23.05.2023 along with the list of brick

kilns is being annexed herewith as ANNEXURE-3.

8. That during inspection of Respondent No.-9 M/s Lucky Ent Udyog was
also found closed. The site of the brick kiln in question not found as per
guidelines mentioned in “The Uttar Pradesh Brick Kilns (Siting Criteria
for Establishment) Rules. 20127, wherefore, a Show Cause Notice has
been issued by the UPPCB vide its letter dated 23.06.2025. Furthermore,
UPPCB vide letter dated 04.11.2024 has also directed the brick kiln in
question to not to operate without permissions required as per the law and

consent from UPPCB.

opy of Show Cause Notice dated 23.06.2025 and direction dated

2024 are annexed herewith and marked as ANNEXURE-4.

5
ce, the present affidavit is being filed for the kind consideration

Ay DICYEARY
b.POINDIA

O UK INOW
RUGN, MO, 20914
EXPIRY DATE-15-3-2030
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official capacity on and derived from the official records and I state

that nothing material has been concealed there from.

DEPONENT
mﬁﬁg? VERIFICATION
Verified at N@ U;P on this ‘3_00’day of (?;z,{’,/f‘ <, 2025, that

the contents of the above affidavit from paragraphs 1 to 10 are believed
to be true and correct to the best of my knowledge and belief. No part of

it 1s false and nothing material has been concealed therefrom.

DEPONENT

J’%%qzﬁ,e '4/02/

. fExe e
\dentiy the wmﬂmwm- efore M
who ha

slhave 19

Veﬂﬂed
nand
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/z;%\]
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vy, & HOTARY
HQ L[C?V*’M.W el A
At G, po. 20014

EXPIRY DATE-“;%-B-?.QBQ



81-7005(099)/24/2025-07-D/0 Environment, Forest and Climate Change 17969039/2025

146 Annexure-1

TEAT-U. 5. 8).-355/81-7-2025-1930910

U,
gara
|,
3ofo MHA|

qar &,
HeHy wf,
SoJo UgWUT faz=uT a1s,
TGS |

QATaRoT, 97 Ud Siedry URade 3HaT-7 dGTS: feedia: 21-05-2025
fawg-are g a 3fRwwor, a8 oo & AT 3Move HEA-87/2025 W1 Ty e A
Zofo TSY T 3= H WIRA Ao ITARIOT & A feeleh 05.03.2025 & HeJUTeled & HIY H|

#Aled,

3Udh fawge Ao TP R d 3o, a5 fGeeh # AT 3Move HEA-87/2025 I
TeIgy T T So¥o U T 3eg H WIRA o fARIOT & 3G f&eAieh 05.03.2025 &1 3Tccilched
A B HE B, STHD GEIT 300 [Feerad §:-

6. Issue notice to the respondents for filing their response by way of affidavit at least one week

before the next date of hearing.

7. Applicant is directed to serve the respondents and file affidavit of service at least one week

before the next date of hearing.

8. Counsel for the Applicant is directed to supply copy of the OA along with all the enclosures

to Counsel for the Respondents within one week.

9. Respondent no.2-UPPCB is directed to file a comprehensive report disclosing the status of
operation of brick kilns and if these brick kilns are operating with necessary EC and if not,

action which has been taken by respondent-UPPCB.

10. List on 08.07.2025."

2- 39 AT & [ GHIT YT # e g dedlel HAY , el Godlaqy # 31 &7
q Tol gfdaidr T 06 ¥ 09 ¢ HTol & a9 H RAFad AT 10T §| e & 3R § & 5
$C el & UTH HaTeld g GedAfa (HIEEN), 3naeds uiaoly #Fodr ($4) a8 & 3R 9 $c see
1 T AR dared & for RAUiRa wacst @ wea a8 X w® € ¥ ST wee Imardw &,
el IR P & & Awe darfed & ® & @ 7R ag uguur @ W ¢ Suw w@ey &
fore @aw dar & @ ¥ 3R PR AfF Hr o w @ W@ R

3H a9 # Ao ST g U 3 eAFHRT yfdarderor @t Aifew Ada & g
3T gAars fAf¥ @ A q A Th Fae Y@ AUY-UT & ALIA § response @ fRA A &
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fager & 13 ¥ 3% & HaRw ufdady dear 2-gdidifit &1 3¢ #icet & darea & Rufa @
Gl ®l A U T ey RUE i@ oa qar & 4 $¢ Hed 3naRds Aearor A5l & @y
Id & & IR Il A, O gfaardy dear 2-gdidid g F=r wdard R §, & Faea s
Sta & fader & = ¥ uHerd weor # wrg Aifew & 3rgaE ufdardl wear-(1) State of Uttar
Pradesh Through Chief Secretary, ufdarar @&ar-(2) Uttar Pradesh Pollution Control Board Through
its Chairman, ufdarer &&AT-(4) Uttar Pradesh Pollution Control Board (Regional Officer) Through

Regional Officer, Raebareli I

3- 3d: 38 TEY H deddcee (SFRRATA) , TAostodlo, A5 fowell & U7 feaAids 22.03.2025
g URa Aifcw Hr srarufad devas wfed $-A9 F AeIA F NG HI U AR Ig Fed @
fAGer g3 & o U897 UehioT # Ao HTASIT g W M feeieh 05.03.2025 & 3iequreld #
WD FAAE AT A §T FAAdId AUY-UT & HACIH ¥ response Ao AR H
af@d ™ dur giEd Y ¥ quy-ux & ufd afkd $d HAAE F MHA P dcprd I
HAA B HE P

3% & 3fARE g3 T o ded & Acy g3m & 6 AR gewor A wrEa TR @ Ao
RO & UY-UF ¥ fhaT SAT &, A dGHT WMWHA TR § e 6y o ared qur-ud
P MMAET AT P AT AMAA Dl ST HAA SAl FiATIT B

HodaTh-gAh (3-AeT T URE)
Digitally signed @y
SUSHANT SHARMA

Date: 21-05¢20@5 wratf )
18:15:12 gl
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Annexure-2

o v v e, R ¥ oo e sdogo -0 /2026 {1 TurR R T
2= o ToM0_ T 3 N Wa_omy Retw-os0a2026 b et I i § St v

o an o et gyt

g mo W wRa il i R f wfra allovo Xiwi~b7 /2025 ¥ FEIGY Rig
am e i yofo T a1 i Mo afvawur grr Wk ARy fH—05.03.2025 1 W=W T89
A o e oY) S R el v e s, am-STee PO-FRAR e, TEO-TTAR,
sR-gerR, W W W g v, Jr-REee, No-TafR, TE-FAR,
FIR-GEEE, e w ge e, ym-svEeR o, No-RITTIR, TEO-FTIR,
SRR~ W e T fe e, arE-arig e, TR0, - TTE-FETR 3
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......... 5. OA raiscs substantial issue relating to compliance of environmental norms.

6. Issue notice to the respondents for filing their response by way of affidavit at least one week before the next date
of hearing. :

7. Applicant is directed to serve the respondents and file affidavit of service at least one week before the next date
of hearing.

8. Counsel for the Applicant is directed to supply copy of the OA along with all the enclosures to Counsel for the
Respondents within one week.

9. Respondent no.2-UPPCB is directed to file a comprehensive report disclosing the status of operation of brick
Kilns and if these brick kilns are operating with necessary EC and if not, action which has been taken by respondent-
UPPCB. ‘

S
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[ ‘ ‘_ .
Latitude: Mm.‘_wmomor . \F .
Longitude: 82.363972 »o. “

L1

Altitude: 49.0£12 m
Accuracy: 6.9 m

Time: 17-06-2025 13:07
Note: Lucky ENT Udyog Ka

L 8

-l



Latitude: 26.136061
Longitude: 82.363938
Elevation: 98.25t12 m
Accuracy: 8.5m




Latitude: 26.140936
Longitude: 82.347698

Elevation: 93.24116 m

Accuracy: 12.3 m

Time: 17-06-2025 12:33

Note: Raj ENT Udyog Kadipur Sultanpur



Latitude: 26.140978
Longitude: 82.347784

Elevation: 82.24129 m

Accuracy: 31.5m

Time: 17-06-2025 12:32

Note: Raj ENT Udyog Kadipur Sultanpur
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Longitud .347689
Elevation: 90.24+6 m
Accuracy: 3.8 m

‘Time: 17-06-2025 12:33
Note: Raj ENT Udyog Kadip
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.21, Restrictions on use of certain industrial plant.-- '

(1) Subject to the provisions of this section, no person shall, without the previous consent of the Smte’Baard,
establish or operate any industrial plan  an air pollution control area: Provided that a person operating dny

industrial planta.... :
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Distriet
i .
Location (Village/
I¥No. Name of the Brick Xiln Tehsil District)
Sultanpur
Sultanpur
1 |Abhay ek Field V"I'Ahhlynlkhurd;q,:“ur Z‘ch‘l,umh!um. L
2 [Anom Briek Field Vill.Gupsand, Meeranpur,
Saltanpur T Teh Lambhus, Sultanpur
3 [Oahau Ot Dbarire Vill.Romput, Hanumangan), Ten.
- Sultanpur Sultanpur
4 [DeepakBrick Mo Vill.Gopalpur, Newnjgarh, The.Kadipur,
Sultanpur Sultanpur
S [Nnmen B Uayep Vill.Farmapur, K?yrlpur. Kemalchs, Chancs,
The.Lambhuga, Sultanpur - ltanpur
6 [HoemEnt Bhonns Vill.Muhan Mahmood, Pattl, Tch.Kadipur, Sultanp
Sultanpur ur
7 Jai Maa Ent Udyog Vill. Katghar Khas, Teh- Kadipur, Sultanpur Sultanp
8§ [Nemabnacrig Vill Surai Khelanpur, Barauss, Sullanpur Sultsnpor
9 |NREaTm Vill Nindura, Post Kurebhar, Teh- Sulthger
e Jalsinghpur,Sullanpur
10 [MahanEm Udyog- VilLBhupatipur, Pakarpur, Surapur, The- Sultanpur
— Kadipu Sultanpur
11 Nand Brick Field ST Vill.Narayanpur, Teh-Jaisinghpur, Sultanpur Sultanpur
12 |NewRayjEm Udyog Vill. Post-Kadipur, The.Kadipur,Sultanpur Suftanpur
13 Pawansut Eng Udyog Vill Kankapur, The-Kadipur, Sultanpur Sultanpur
14 IPrabhu Mahair Briey; Field Vill Bada Guon, Post-Rikhpur, Teh- Sultanpur
L Lumbhun.Sullnnpur
—-—_-—j\ il 22
15 [Ra) EntUdyog > VillJalalpur, Post-Kad; ur Khurd, Sultanpur
: p n
- - SO 'l'hc.KndiEur.Sullnnpnr .
16 |Bajrang Brick Fieia Vill Bhatauts, Tulsipat, Karaandikalan, Teh- Sultanpur
L s : Kadipur,Sulianpur
17 Kaif Brick Fielg VIII.Dodapur. Tch-Sadnr,Sultanpur Sultanpur
13 Hina Brick Field, Vill.Lauhar Dakshin, Miranpur, Teh- Sultanpur
Sadar,Sultanpur
19 R S Brick Field ) Vitl.Madhvnpur. Barausy, Sultanpur
. The Jaisingh ur,Sultanpur
20 Sainik Brick Field Vill.Shahpur, Hnﬁbmstg. - Sultanpur
The.Lambhua Sultanpyy
21 - |%ai Bharat Brick Fielg Vill.Dadupur, Miranpur, The.Sadar.Sulumpur Sultanpur
22 Tiranga Ent Bhattha Vill.Utardham Katawnn, 'Ihe.Sndur.Sulunpur Sultanpur
‘23 Santosh Ent Battha Vill-Noorpur Paruram Patti, Dasger Par, Sultanpur
; c Ravaniya, The.l(ndigur,SullanEur
24 - |Annu Ent Bhattha Vill Ainpur, Kurebhar, The.Sadar,Sultanpur Sultanpur
25 Arun Kumar Ent Bharttha Vill.Gopalpur, Saraj Khwaja, Teh- Sultanpur
= Knd[pui.Sulumpur
26 Shakti Brick Field Vill.Bharsada, Pipergaon; Sultanpur
: . The.Baldirai Sultanpur
houitanpy
27 Gulshan Brick Field Vill. Husepur Saraiya, 'nne.Sudn;.Sultunpur Sultanpur
28 Rsjan Ent Udyog, Vill Post-Kndipur Khurd, Sultanpur
Thc.KldiEur.SuIIanpur
29 Yankit Ent Udyog Vill.Saraj Rani, 'Ihe.Kndipur.Sultunpur Sultanpur
30 Virendra Pratap Singh EntBhattha  |Vill.Sara Rani, Bankey Gaon, Sultanpur
TheKadipur.Sullnnpur
31 J K Brick Field Vil .Gopalpur, Newajgarh, Sultanpur
The.Kad ipur,Sultanpur :
32 Vijay Brick Field Vill Raibigo, Thc.Kndipur.Sultanpur Sultanpur
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